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5hP, cune, 167/omfa3= 1T(A1Y3 10 sxr s sonts
Ne. 3 FoNo, 137/5l/§§a I1T(Al)s In exsrcise of tha powers confarrad
js%gsubQSGOt@Iq {2) of Sectién 121 sf the Income~tax Act, 1961{43 ef 1961),
g Cantral Baard of Direoit Taxes hefeby makes the fellswing amandment in
its Netifigatien No., 4344 dated 30,1141989, The fellawing mm¥ shall be
substituted in Cslumn 3 in place of the axisting entry.
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(Invastigatinn) LUDHIANA K. Y4 Investigatien Circle, Ludhiana.
tudhianas o 2, Survey Circle~1, Ludhisna,
: 3, Survey Circle~il, Ludhiana.
4, District =111, Amritear.
5, Survey Circle, Amritaar.
6, Investigatien Circls, Juallundure.
7. Survey Circla, Yamunagar.
8, Survay Cirgls, Gurgasn.
9, Survey ({ircls, Hissar,
40, Survey Cirels, Jullundur.

previded that the jurisdictien ef
above Circlss ever cases where at
_ lsast sns assessment has been cam-~
: pleted by first of Dscambhar, 1983
_ weuld coase ts be in the juriadice
; tion of CseleTe Invastigatieny
Ludhiana and in respect sf thesa
gases'juriadictian weuld stand
vestsd frsm that dats with Coelealey
patiala, Aehtak, Amritsar and |
Jullundur as the case may be at_thg{
territarial juriedictien,
Genaral peswer sf Survey in respect
of arsas cemprised in the jurisdic=
tien of Cemmissisners ef Incemestax
Patiala, Rehtak, Amritsar and
Jullundur, '

This notificatisn will cems inte effect frem 1=12=13834

V, B. SRINIVASAN )
OIRECTOR: CENTRAL BOARD GF DIRECT TAXES.
Te o _ . : ’ _ '
The Managar, gevernment of India Press,
Ring Read, flay apuri Industiral Area,
Near Rajeuci Gardsn, Neuw Dslhi,

Near Rajeuri Larcen, B0 eiom
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1. ALl Cammiasiannrs af Iﬂc!mantax,,. |
2”_'V'Birectors [34 Ins.(R&S)/(IT)/(P&?R)/Q{nw,), New Dalhl.
"3, Directsr sf Training, IRS, Natisnal’ Académy ef Dirsct Taxes, i

"Staff Cellege) Nagpur ( 5 copies)y < :

4 -Blr;gtnr of 048 Sﬂr“iﬁﬁs(lﬂcimlﬂtax), Mata sundri Lans, New |

T Dedlhde

_ All officars & gqﬁ;ns&;f I.f uing ¢ CBDY, New Balh:..

Be Bompt:allan & Audi of I@dxa, Neu Balhxtza cepiss),
Te Bullestin Sectioen ef DEes.8f. Lrs, (RS&PR), Neu Dalhi { 5 cepies)e
8,  Shri PQK.Kartha, ‘3t Sch.,'ﬂ]B Law, Justics & _Cempany affairs,
: New Dalhi, ~

9

The Chisf Contrallur -f Acauunts, CBBT. ‘Neuw Delhi,
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